




CORRIGENDUM 
FORM A 

PUBLIC ANNOUNCEMENT DATED MARCH 3, 2020 
FOR THE ATTENTION OF THE CREDITORS OF  

E C BOSE & COMPANY PRIVATE LIMITED 
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency 

Resolution Process for Corporate Persons) Regulations, 2016) 
 

Date of commencement of Insolvency at Sl.No.6 of the advertisement should read as October 25, 
2019. Other contents remain unchanged. 
 
 
GEETHA SRIDHAR 
INTERIM RESOLUTION PROFESSIONAL 
IBBI/IPA-002/IP-N00854/2019-2020/12733 
In the matter of E C BOSE & COMPANY PRIVATE LIMITED 
 

 
Date : March 9, 2020 
Place: Kolkata 
 


